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BEFORE THE NATIONAL GREE
ORIGINAL APPLICATION NO.

N TRIBUNAL, NEW DELHI
490 OF 2022

Sunaina Applicant

VERSUS

State of Punjab and others .......Respondents
Application for allowing correction in the Reply

filed by the Executive Officer, Municipal Council,

Rajpura as in the reply wrongly it has been

mentioned as Reply on behalf of Respondent No.8

rather it is Respondent No.9 and further the

Original Application n0.343 of 2022 has wrongly

been mentioned rather actually it is 490, in the

interest of justice.

Respectfully Showeth:-

1. That the above titled case is pending before this Hon’ble Court for

11.04.2023.
2. That on previous date the Reply was filed by Municipal Council, Rajpura but

in that some clerical mistakes are there as in the reply wrongly it has been

mentioned as Reply on behalf of Respondent No.8 rather it is Respondent No.9

and further the Original Application no.343 of 2022 has wrongly been mentioned
rather actually it is 490. The fresh Affidavit is attached herewith.

3. Thatth i . ‘
e above said corrections are just kind and necessary for the proper

adjudication of the case.




/ 4 That no such or similar application has been filed before this Hon’ble court
or any other court in India.

So, in view of the submissions made above the present Application may

‘kindly be allowed and the Applicant may kindly be allowed to give the fresh

Affidavit with the corrections that Reply on behalf of Respondent No.9 may kindly

be mentioned instead of Respondent No.9 and Original Application no.490 of

2022 instead of 343 of 2022, in the interest of justice.

Dated:-

A
‘ Place:-Rapura P Submitted By

Executive Officer, Municipal Council, Rajpura

Respondent No.9
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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI
ORIGINAL APPLICATION NO. 490 OF 2022

Arez Digy

Sunaina Applicant.
VERSUS
State of Punjab and others .....Respondents
Reply by way of Affidavit of Sangeet kumar,
9 '() ‘ A. -, »
/\l n (,;?}' Executive  Officer, Municipal Council,
; * Dav.indg‘r Si'-';c:f ’
( Rega. o angy | 3% | Rajpura, District Patiala on behalf of

respondent no. 9.

|, the above named deponent do hereby solemnly affirm and declare

as under:

RESPECTFULLY SHOWETH:

16 That the applicant has impleaded Sangeet Kumar, Executive Officer,
FE: ;
f‘i_of . Municipal Council, Rajpura, District. patiala as Respondent No.9 in the Original
B34
g Application No.490 of 2022.
zéf}"i,: 2 ; That the above original application was listed for hearing before
3:*%,% Hon’ble NGT on 08.07.2022, the case was filed by Advocate Ms. Sunaina for
g% seeking the issuance of appropriate direction to respondents to ensure supply of

potable and clean water to the residents of Zirakpur-Banur-Rajpura belt and to

draw comprehensive plan to find out the root causes of contamination of water

and suggest comprehensive remedial measures.

3. i i
That during the first hearing of this case on dated 08.07.2022.
Hon’bl i : :
e National Green Tribunal directed to constitute a joint committee

comprisi .
prising of representative of State PCB, Principal Secretary, Department of

1.3 MAR 2023 }7/
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Health, Government of Punjab, PWSSB, DC Mohali & DC Patiala respectively, and
it was aslo directed that PPCB will act as Nodal Agency.
4. That in éompliance of the directions of hon’ble NGT a joint district
level committee was constituted under the ‘chairmanship of addi-tional Deputy
commissioner (UD) Mohali compﬁsing of the following members vidé Deputy
commissioner Mohali order no.DC/MHL/3552 dated 22.08.2022.
f I.  Sub-Divisional Magistrate Derabassi
/ .II. Sub-Divisional Magistrate, SAS Nagar
IIl. Senior Engineer (Pu.blic Health), GMADA

V. Environmental Engineer, PPCB, SAS Nagar

V. Executive Officer of concerned Municipal Committee(s)

Vl. Executive Engineer, Department of Water Supply & Sanitation, SAS Nagar

VIl. Executive Engineer, Punjab water Supply & Sewerage Board, SAS Nagar

VIIl.  Chief Medical Officer, SAS Nagar

1524 A
"b r. 3 . - . . .
25395, That as per directions of Hon’ble NGT a joint district level committee
i 0T ¢ p
RS L
fg?;.,%’ é“; meeting was held on 30.08.2022 and 7 steps of action were enumerated for the
‘2'{"1' A%
Soted ; .
G %L{ compliance of the orders of Hon’ble NGT.

35635 .

£h <ap

1@15’&3 E 6. ‘That in compliance of NGT order dated 08.07.2022, and to follow the
g .

R pz :

%%%gsteps enumerated in meeting of Joint District level committee held on

30.08.2022, the committee visited the affected water supply locations at Rajpura

on 01.09.2022 and collected the water samples from 10 locations given below:-
a. Canal Treated water, Gandian Kheri
b. Canal Water Treatment Plant Rajpura.

c. Canal Treated water, M.C.Rajpura

d. Canal treated water, 5/3 Dashmesh colony Rajpura

13 MaR 2073
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e. Canal treated water, Saini sweets, Rajpura

£. Canal Treated Water, H.No: 2283 Old Rajpura

g. Canal Treated Water, Focal Point Near Shiv Mandir Rajpura.

out of these 10 locations, 07 locations are within the limits of

Municipal Council, Rajpura and 03 locations are outside the Municipal Limit of

Municipal Council Rajpura.

f{ 7. That there is no storm sewer in town as a result of which the storm

water road gullies are being connected with the sewerage system. The water

supply network in the area of contamination is about 40 yrs old and is at the same

depth as of the road gullies, which is having broken house connection & pipes as a

reS\ult of which contamination of fresh drinking water is taking place.

Davinder Singh
Regd. No 802 /

Area Distt Patmlc/'

DS

7 , L ; '
(4 @‘ That for stopping such incidents in future , a project for replacing the
OF o |

35 Km old water supply d|str|but|on network having frequent contamination

complaints is prepared under ongoing water supply project of AMRUT-2.0 for

replacing the old and outdated pipé lines as a remedial measure.

9% That out of 07 water samples collected within the limits of Municipal

Vi athd e X

; Council, Rajpura, 03 samples were failed. Most of the samples failed due the
%Eg} % presence of coliform whereas the rest are regarding excessive turbidity, fluoride&
"3T sulphate contents. Also the samples which were failed in achieving the

a : : i
parameters of coliform have been rectified by increasing the dosage of chloriné

b Pu . '
Y Punjab Water Supply & Sewrage Board, Mandal Rajpura thereby provndmg

potable water to the residents of Rajpura

1.3 MAR 2023
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10. lThat the work of maintenance of water supply and sewerage within
the limit of Municipa|‘ Council, Rajpura is under the preview of Punjab Water
Supply & Sewerage Mandal Rajpura. Contamination. of water is checked regularly
by them, and when such cases come into their notice, p‘rompt action is ’Faken by

them i.e. Punjab Water Supply & Sewerage Mandal Rajpura.

Rajpura
Dated: Dépanent

Verification:

Verified that the contents of paras No. 1 to 10 of the reply by way of.
affidavit are true and correct to my knowledge derived from the official record

and nothing has been concealed therein,

Depodnent

£htary Public

i DanderSingh Rajpuie (Govtol india)

Regg. No 6027
Hrea Digit Patiela

Jentified the deponent
~ho put feekahit

SigniThumb | o,
v ; inm g
esence After Admilted ()[fne Fa;ggh

P 247 4
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AL GREEN TRIBUNAL, NEW DELHI
Al APPLICATION NO. 490 OF 2022

BEFORE THE NATION
ORIGIN

, i Applicant
VERSUS

........ Respondents
Reply by way of Affidavit of Sangeet kumar,
Executive  Officer, Municipal  Council,

i f
Rajpura, District Patiala on behalf o

respondent no.7.

!, the aboye named deponent g hereby solemnly affirm and declare
asunder; - :

RESPECTFULLY SHOWETH:
I SHOWETH;

1.

That the Rplzans is the Executive Officer, Municipal Council, Rajpura

and has been authorized by Additional Deputy Commissioner, Patialg to file the

2180

e
SoAUD INgy By

Reply on behalf of Respondent No.7

LGty

£ pesan udche

in the above case vide
no.ADC/2023/1889 dateq 13.03.2023. The downloadeq copy of t

letter

—
=i

he authority
etter is attached herewith as Annexure R-1, for the bare perysa| of this

gy

s
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court.:
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That the above origi_nal application Was listed for hearing before
Hon’ble NGT on 08.07.2022, the case was filed by Advocate Ms. Sunaina forr:
seeking the issuance of appropriate direction tq fespondents tq ensure supply of '
potable and clean water to the residents of Zirakpur-Banur-Rajpura belt and to

draw comprehensive plan to find out the root causes of contamination of water

and suggest comprehensive remedial measures, ;

13 Map 2023 /);t/




That durmg the: flrsr‘. hearmg of th's case;on dated 08 07. 2022

S

Hon'ble National-..Green,Tnb.' ected ‘to corrstrtute a Jomt
/ b -compnsmg of representatlve ef State: PCB PrlnCIpal Secretary, Department of |
7 7' : ‘Health Government of Punjab PWSSB DC Mohall & DC Patlala respectlvery,..c.,nd ;
| " A‘ it was aslo dlrected that PPCB will act as: NodalAgency ad

' 4. : T.hat in compllance of the: drrectrons of hon ble NGT a Jomt district. - v
level committee was.constituted:under the .chawman,shrp of additional’ Depdty : g6

'cornmnssmner (UD) Mohah comprlslng of the followmg members vrde Deputy

b commlsswner Mohall order no DC/MHL/3552 dated 22 08. 2022

' 'l." Sub Dlvrsmnal Maglstrate Derabassr

: J“Sub Drvrsmnal Magrstrate SAS Nagar :

"iSemon

I gmeer (Pubhc Health), GMADA
Davingsr Singh . :
Rmo No §027 § %
e3 Qjsit P‘u"[a

VI, ' ‘Executlve Engrneer .Department of Water Supr)ly & Sanr‘ratlon SAS Nagar :
k vaxecutlve Englneer Punjab water Supply & Sewerage Board 'SAS Nagar T
' ’Chlef MedrcalOfflcer SAS Nagar s i

That as per drrectlons of Hon ble NGT a Jvo.rnt drstrtct level. cornmlt’ree :
meetlng was held on 30 08.2022 and 1, steps of actron Were endmerated ror the .

'compllance of the orders of Hon ble NGT

6.
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'l d. Canal treated water, 5/3 Dashmesh colony Rajpura
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of colrform have been rectrfred by mcreasmg the dosage of ch\onne

b Water Supply & Sewrage Board Mandal Rajpura thereby prOVldmg

1000 That the work of marntenance of water supply and sewerage W'th'”" ff‘ G

= the ||m|t of Munrcrpal Counc1| Raqura is under the prevrew of Punjab Water"'

-Supply & Sewerage l\/landal Raqura Contamrnatron of water is checked regularlyv o

by them and When such cases come lnto thelr notlce, prompt actron is taken by

them i.e. Punjab Water Supply & Sewerage Mandal Rajpura.. S
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